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1 2 3 4
6. Karnataka 292.99 1704.36 582
7. Kerala 213.47 1999.92 937
8. Madhya Pradesh 416.54 3104.52 745
9. Maharashtra 504.12 2606.15 517
10. Orissa 219.45 2021.14 921
11. Punjab 135.51 958.58 707
12. Rajasthan 257.66 2290.02 889
13. Tamilnadu 411.99 3162.67 768
14. Uttar Pradesh 883v41 6982.65 790
15. West Bengal 443.12 2927.03 661
Total (B) 5152.11 39011.98 757
ToTAL (A+B) 5430.80 58715.85 1081

NoOTE: The per capita figures are derived on the basis of 1971 Census Population as used in the
formula according to the Population Policy Statement 1977.
$: Including Additional Central Assistance (ACA) and also additional Central Assistance for
Basic Minimum Services and Slum Development.

Violation of guidelines under MPLAD
Scheme

2578. SHRIN.R. DASARI:
SHRI JALALUDIN ANSARTI:

Will the PRIME MINISTER be
pleased to state:

(a) whether Government's attention has
been drawn to the news-item appearing in the
Hindustan Times, dated 04.5.98 under the
caption "MPs Local Area Scheme, CAG flays
AP for loopholes in plan"; and

(b) if so, the details thereof and the steps
being taken to see that the guidelines are not
violated by the District Collectors in

sanctioning the projects and release of funds?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS, THE
MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS AND
THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
RAM NAIK): (a) and (b) The State
Government of Andhra Pradesh have received
the draft review report of CAG on MPLAD
Scheme for the year ending 31.3.97 wherein
certain deviations from the guidelines have
been brought out. They have instructed the
Collectors to follow the guidelines scruplously
while sanctioning and implementing the works
under MPLAD Scheme.

In addition, the Department of Programme
Implementation has written to the Chief
Secretaries of all States and all the District
Collectors. This has been
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followed by a letter from me to all the Hon'ble
M.Ps.

Satellites launched in INSAT series

2579. SHRI BHAGABAN MATJHI: Will the
PRIME MINISTER be pleased to state:

(a) the number of satellites in the
INSAT series launched by Government,
so far;

(b)  whether
proposal to  launch
INSAT-3A;

(c) if so, when and the number of
transponders the country will have by the year
2001; and

(d) the details of the satellites expected to
be launched by then?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI VASUNDHARA RAIJE): (a)
The number of Indian National Satellites
(INSAT) launched so far is eight.

(b) and (c) Yes, Sir. INSAT-2E is slated for
launch in November/December 1998 and the
third generation INSAT satellite i.e., INSAT-
3A, 3B, 3C and 3D are slated for launch in the
1999-2002 time frame. After INSAT-2E,
INSAT-3A, 3B and 3C are launched
successfully, the number of transponders that
will be available by the year 2001 is about
100.

(d) By 2001, INSAT-2B, 2C (already
launched), 2E, 3A, 3B & 3C (to be launched)
will be available for operational use in orbit.

Government  have a
INSAT-2E  and

Satellite Launch Vehicle for commercial
purpose

2580. DR. ALLADI P. RAJKUMAR: Will
the PRIME MINISTER be pleased Jo state:

(a) whether the Department of Space are
offering their Satellite Launch Vehicle on
commercial basis;
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(b) if so, the details of the prospective
customer countries who have desired to avail
of these services and the annual revenue likely
to be earned during the next three years; and

(c) the countries with whom India is a
competitor for providing these commercial
services?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI VASUNDHARA RAIJE): (a)
Yes, Sir.

(b) Antrix, the Commercial wing of
Department of Space has, on behalf of
ISRO, signed Launch Services
Agreements with Republic of Korea for
launching a 700 kg. KITSAT-3 micro
satellite and with German Space Agency
(DLR) for launching a 45 kg. DLR-
TUBSAT micro satellite in Polar Satellite
Launch Vehicle-C2 (PSLV-C2) mission as
auxiliary payloads. The primary satellite
will be the Indian Remote Sensing
Satellite, IRS-P4. Also, an agreement is
signed with Verhaert Design &
Development n.v., Belgium for launching
a 100 kg. micro satellite, PROBA along
with IRS satellite in a later flight.

So far the contracts signed have been only
for small satellite weighing less than 100 kg.

ISRO has been receiving enquiries from a
number of countries for launching micro and
mini satellite. This includes USA, Asian and
the European countries.

For the above mentioned three contracts
already signed for auxiliary payload services
and similar contracts which are under
consideration, the approximate revenue likely
to be earned in the next three years is about
US$ 3 Million.

(c) The launch service providers are
USA, Europe, Russia, China and Japan.



